
1N THE CENTRAL AU4INISTRATIVE TRIBUNAL HYDERABAD BENCH AT FWDERAI3w 

O.A.NO. 628/94. 
Date of Order:23-6-97 

Between: 

K.Venkat RaO. .. Applicant. 
and 

1. senior superintendent of Post Offices, 
Prakasarn Division, Ongole 1, Pralcasarn list. 

"- Mandaj Revenue officer, 
Pr&casam L&stt Mnn,ial. 

-- 

For the Applicants Mr.S.Ramakrishlm Rao, Advocate. 

For the Respondents: Mr. V.,Bhimanna, Addl.GGSC. 

CORAM: 
THE HON'BLEMR, H.RMENDRA PRASAD : MEMBER(AU4N) 

THE HONBLE MR.A.M.SIVA DAS : MEMBER(JUEL) 

The Tribunal made the following Order :- 

Neither the counsel for the applicant nor the 

applicant present. O.A. dismissed for default. 
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Dated;  

ORDER/JtJEx3P4LNT 

in 

O.A.No. 	 * 

T.A.No. 	 (w.p. 

Aitted 4d Interim dictions 
Issued. 

Allaje 

sposed of with directions 

smissed. 

Dismissed a withdrawn 

Lismissee, for default. 

Ordered/REjeCte 

pytu 	 No order as to costs. 
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